20 March, 2019

Addendum no. 2

RFP no. MCA21/21/2019/eGovcell dated 20" February 2019

With reference to RFP No. MCA21/21/2019/eGovcell inviting bids for selection of Service Provider
(SP) for MCA21 v3 for Ministry of Corporate Affairs, Government of India, the Purchaser plans to
schedule knowledge sessions on MCA21 v2, only meant for interested vendors who have purchased
the RFP. The sessions will be arranged from 3™ April 2019 to 5™ April 2019.

Only vendors who have purchased the RFP, and are interested in attending these sessions may
indicate their willingness by email, latest by 25" March 1800 hours. Vendors must indicate the
following details:

— Willingness to attend the knowledge session on MCA21 v2 during the indicated dates
— Names of a maximum of 5 authorised personnel who shall attend the session

MCA plans to arrange multiple half day sessions during the period of 3™ April 2019 to 5% April 2019,
and the exact schedule for each bidder shall be communicated by MCA over email.

Only email requests received through the respective authorised email ID indicated at the time of
purchase of the RFP will be entertained by MCA. If multiple set of queries are received from the
same bidder, only the last email received before the submission deadline shall be entertained by
MCA.

The requests may be sent as an email to mca21-v3@gov.in before 1800 hours on 25™ March, 2019.

Assistant Director

MCA
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